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MOST URGENT
OUT AT ONCE

Shiv Mandir, Keshay Puram, Delhj-| 1003s5.

a A
Dated 07.02.2012 (SANJEEYV K%T:ZXI}INSINGH )

ADMINISTRATIVE Crvyy, JUDGE (CENTRAL)
DELHI

£SEY-€213
Nommod 6213 ACJ(Central)2012 Dated, Delh; um"'7//f==:2

Copy forwarded for information and necessary action to -

I Reader to the Ld. District & Sessions Judge, Delhj

2. Ld District Judge & Addl. Sessions Judges I/C, North, West, North-East, East, New Delhi,
South-West, North-West and South, Delhj . -

3. The Ld, Principal Judge, Family Courts, Dwarka, New Delhi.

4. Allthe Ld Addl. Principal Judge, Family Courts, Rohini, Dwarka, Saket, Delhi,

5. Allthe Ld. ACIs of all Cours complexes of Delhj are requested to circulate the same in
their district immediatel_v.

6. All the Ld. Judicial Officers at Tis Hazari/Patjala House/ Rohini/ Dwarka/ Sake s KKD,
Courts, Delhj & on deputation.

7. The Officer Incharges, Pooj Car Sections, at Tis Hazari/ Patiala House/ Dwarka / Rohini/
Saket /KKD Courts, Delhj

8. Administrative Officer, Judiciaj Branch (Central), Tis Hazarj Courts, Delhj

9. Notice Boards / All the Bar Associations, at Delhi/New Delhj

10. The Websitg Cofamittee, Tis Haza; Courts, Delhi,

1. Office of the Ld. District & Sessions Judge, Room No. 302-A, Tis Hazari Courys, Delhj

12. Office of District Legal Serviceg Committee, Room No. 05-A, Dwarka Courts, New Delhj,
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